
SCTIEDULE II
I.'ORM B

PUBLIC ANNOUNCEMENT
(Rcgululion l2 o/ rhe Insolvency and Bankruplcy (Liquidation prrcess) Regularions, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
DHANI,AXMI SOI,VEX PRIVATE LIMITED

I Name of Corporate Debtor DhanlaxmiSolvex Private Limited
1 Date of Incorporation ofCorporate Debtor t7 t0t 12006

J. Authority under which C)orporate Debtor is
I ncorporatedi Regi stered

Registrar of Companies, Gwalior

4. Clorporate Identity Number of Corporate Debtor u I 5 I 4l MP2006PTC0l 8304

5. Address ol tlre Registered OtJlce and Principal
Ol)ice ( i1'any,) olCorporate Debtor

201 , Bansi Plaza, 581 M.G. Road. lndore
MP - 452001 IN.

6. Date ofclosure of Insolvency Resolution process 27.02.2020

7. Liquidation commencement date of Corporate
Debtor

27.02.2020 Being the date ol order
passed by Hon'ble NCLT Indore Bench
at Ahmadabad. Order
com municated/came to the knowledge of
[.iquidator on 26.04.2020 via the official
website of NCLT.

It. Name and Registration Number ol the
lnsolvency Profbssional Acting As Liquidator

Shikhar Chand Jain
IBBr/rPA-00 I /tp-p00495/20 I 7- I 8/ I 0883

9. Address and e-mail of the Liquidator, as
registcred with thc lloard

Address:.C/o ADB & Company, First
Floor. Mahavir Gaushala Complex, K.K.
Road, Moudhapara, Raipur (CG) -
492001
Email:kaijain92@gmail.com

10. Address and e-mail to be used for
correspondence with the Liqu idator

Address: C/o ADB & Company, First
Floor, Mahavir Gaushala Complex, K.K.
Road, Moudhapara, Raipur (CG) -
492001
Email:liquidation.dspl@gmail.com

lt I.astdate lirr submission of claims 06.06.2020

Noticc is hercby given that the Hon'ble NCLT', Indore Bench at Ahmadabad has ordered the
commencement ol'liquidation ol Dhanlaxmi solvex private Limited on 27.02.2020 (Date of
communication/came to the knowledgc of order to the Liquidator being 26.04.2020 via the



official website of NCLT, due to the novel coronavirus pandemic. published on 07 05.2020)

under Section 33 of the Insolvency & Bankruptcy Code .20 I 6.

The Stakeholders of Dhanlaxmi Solvex Private Limited are hcrcby called upon to subrnit r
proofoftheir claims. intimation of decision on rclinquishment of securitv interest on or bclirrc

06.06.2020 to the liquidator at the address mentioned against iterr 10.

The Financial Creditors shall submit their proof'ol'claims by clcctronic t.treans only. All other

Stakeholders may submit the proof of claims in person. by post or br electronic nrcans.

The prescribed forms may be downloaded from the following link:

http://ibbi.in/downloadform.html

Submission offalse or misleading proofs of claim shall attract penalties.

SVI,^

Date: 07.05.2020
Place: Raipur

Shikhar Chand Jain
Liquidator in the matter of DhanlaxmiSolvex Private Limited
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